
ORISSA HIGH COURT

FILING REPORT AS ON :12/08/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

1 BLAPL/0007787/2022 DILU @ UGRASEN BANSINGH SARADA PRASAD DASH KARANJIA /105 /2022

VS VS ()

STATE OF ODISHA //
2 BLAPL/0007788/2022 DILU @ UGRASEN BANSINGH SARADA PRASAD DASH KARANJIA /160 /2022

VS VS ()

STATE OF ODISHA //
3 BLAPL/0007789/2022 BIJU @ GIRIJA SANKAR GAHIR SOUMYA MISHRA barpalli /188 /2022

VS VS ()

STATE OF ODISHA //
4 BLAPL/0007790/2022 SIYUSH RAITA BIRAJA PRASANNA DAS PADMAPUR /84 /2022

VS VS ()

STATE OF ODISHA //
5 BLAPL/0007791/2022 JHITRU JANI @ JITU RAJIB LOCHAN PATTNAIK JHARIGAM /147 /2020

VS VS ()

STATE OF ODISHA //
6 BLAPL/0007792/2022 SK. KALIM BISWARANJAN DALAI BANAPUR P.S. /62 /2018

VS VS ()

STATE OF ODISHA //
7 BLAPL/0007793/2022 NIRAKAR DAS NILAKANTHA DAS CHOUDWAR /284 /2022

VS VS ()

STATE OF ODISHA //
8 BLAPL/0007794/2022 RAJESH TAKRI ANANTA NARAYAN PATTANAYAK JEYPORE MAHILA /100 /2021

VS VS ()

STATE OF ODISHA //
9 BLAPL/0007795/2022 PRINCE KUMAR RAVI KANT KUMAR EOW,BHUBANESWAR /5 /2022

VS VS ()

STATE OF ODISHA //
10 BLAPL/0007796/2022 DIBAKAR MURMU @ TOOFAN TUSAR KUMAR MISHRA KANDARPUR /188 /2021

VS VS ()

STATE OF ODISHA //
11 BLAPL/0007797/2022 SOMANATH PRADHAN @ BENGA BISWARANJAN DALAI PIPLI /151 /2022

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0007798/2022 TANMAY KUMAR SAHU PITAMBAR ACHARYA SPL.TASK FORCE /6 /2020

VS VS ()

STATE OF ODISHA //
13 BLAPL/0007799/2022 G. KAMAL KUMAR GYANALOKA MOHANTY LALBAG /132 /2022

VS VS ()

STATE OF ODISHA //
14 BLAPL/0007800/2022 PRADEEP PARIDA @ PRADEEP KUMAR PARIDA SUSANTA KUMAR BARAL  / /0

VS VS ()

STATE OF ODISHA //
15 BLAPL/0007801/2022 DUSMANTA KUMAR DEHURY PITAMBAR ACHARYA CUTTACK VIGILANCE /40 /2022

VS VS ()

STATE OF ODISHA //
16 BLAPL/0007802/2022 SUBAS CHANDRA PATNAIK JYOTIRMAYA SAHOO GOPALPUR /107 /2022

VS VS ()

STATE OF ODISHA //
17 BLAPL/0007803/2022 LITU ROUT PRADIPTA BEURA ATHGARH /127 /2022

VS VS ()

STATE OF ODISHA //
18 BLAPL/0007804/2022 RABINDRA BEHERA SANJEEB BEHERA BERHAMPUR TOWN /185 /2018

VS VS ()

STATE OF ODISHA //
19 BLAPL/0007805/2022 RAHUL TIWARI BINAPANI TRIPATHY LAHUNIPADA /219 /2021

VS VS ()

STATE OF ODISHA //
20 BLAPL/0007806/2022 SHYAMA BESSOI @ SAMO BISOI @ SAM BISOI ARIJEET MISHRA KOTPAD /27 /2014

VS VS ()

STATE OF ODISHA //
21 BLAPL/0007807/2022 MUDDA SURESH BABITA SAHU CHITRAKONDA /57 /2022

VS VS ()

STATE OF ODISHA //
22 BLAPL/0007808/2022 MAHESWAR BEHERA SARADA PRASAD DASH BALANGA /67 /2022

VS VS ()

STATE OF ODISHA //
23 BLAPL/0007809/2022 PRAKASH SARDAR JUGALA KISHORE PANDA CHITRAKONDA /62 /2022
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VS VS ()

STATE OF ODISHA //
24 BLAPL/0007810/2022 JAMBARI @ JHAMARI KHILA JUGALA KISHORE PANDA MUDULIPODA /41 /2022

VS VS ()

STATE OF ODISHA //
25 BLAPL/0007811/2022 RABINDRA KALSER @ MANGAL SUBRAT KUMAR NAYAK RAJGANGPUR /237 /2022

VS VS ()

STATE OF ODISHA //
26 BLAPL/0007812/2022 KAPILA @ KAPILENDRA MALIK BASANTA KUMAR DAS NIKIRAI /90 /2022

VS VS ()

STATE OF ODISHA //
27 BLAPL/0007813/2022 SUSANTA KUMAR PANDA @ SUSHANTA PANDA JITENDRA SAMANTARAY  / /0

VS VS ()

STATE OF ODISHA //
28 BLAPL/0007814/2022 MANISH KUMAR YADAV ABHISHEK MOHANTY RAGHUNATHPALI /164 /2022

VS VS ()

STATE OF ODISHA //
29 BLAPL/0007815/2022 SEKH BABAR @ MD.REHAMAN SUNIL KUMAR PANDA SAMBALPUR TOWN /251 /2022

VS VS ()

STATE OF ODISHA //
30 BLAPL/0007816/2022 DURGAMADHAB BHUYAN JANAKI KANTA MAHAPATRA HINJILI (CHATRAPUR) /180 /2022

VS VS ()

STATE OF ODISHA //
31 BLAPL/0007817/2022 PILALAL SAHU CHANDANA MISHRA JONK /21 /2022

VS VS ()

STATE OF ODISHA //
32 BLAPL/0007818/2022 DURGAMADHAB DASH SATYABRATA MOHANTY PURI SADAR /201 /2022

VS VS ()

STATE OF ODISHA //
33 BLAPL/0007819/2022 BARSHA DAS BRUNDABAN ROUT  / /0

VS VS ()

STATE OF ODISHA //
34 BLAPL/0007820/2022 SHARMILA BISWAS SANGRAM KUMAR DAS JHARPOKHARIA /163 /2022

VS VS ()
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STATE OF ODISHA //
35 BLAPL/0007821/2022 AKASH SOREN ARIJEET MISHRA SUKINDA /167 /2021

VS VS ()

STATE OF ODISHA //
36 BLAPL/0007822/2022 ASHUTOSH PANIGRAHI CHITTA RANJAN SAHU BHAWANIPATNA SADAR /263 /2022

VS VS ()

STATE OF ODISHA //
37 BLAPL/0007823/2022 SHIBA SANKAR ROUT DEBASHIS ROUTRAY LAIKERA /67 /2017

VS VS ()

STATE OF ODISHA //
38 BLAPL/0007824/2022 DEBDEEP PANDA @ DEBJEET PANDA BHABANI SANKAR MISHRA DHAMNAGAR /101 /2020

VS VS ()

STATE OF ODISHA //
39 BLAPL/0007825/2022 BANGURU @ KESHAB BEHERA PRIYA RANJAN MISHRA DHAMNAGAR /207 /2022

VS VS ()

STATE OF ODISHA //
40 BLAPL/0007826/2022 GOBINDA NAIK SURYA KANTA PRADHAN CHHENDIPADA /390 /2021

VS VS ()

STATE OF ODISHA //
41 BLAPL/0007827/2022 GARUDA ROUT RITURANJAN CHHOTARAY JAIPATNA /413 /2021

VS VS ()

STATE OF ODISHA //
42 BLAPL/0007828/2022 HEMANTA NAIK @ RANA ASHIS KUMAR PATNAIK JAIPATNA /413 /2021

VS VS ()

STATE OF ODISHA //
43 BLAPL/0007829/2022 SUBASH CHANDRA DALAI @ SUBASH DALAI MAHIMANANDA SWAIN TIRTOL /247 /2021

VS VS ()

STATE OF ODISHA //
44 BLAPL/0007830/2022 SK. BISARAT @ BESARAT KHAN SUNIL KUMAR PANDA BINJHARPUR /45 /2022

VS VS ()

STATE OF ODISHA //
45 BLAPL/0007831/2022 SANAM KINNAR @ ARUN KUMAR GIRIJA SANKAR NAYAK JHARSUGUDA SADAR /166 /2022

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0007832/2022 ANANTA KHATUA DEEPAK RANJAN PARIDA  / /0

VS VS ()

STATE OF ODISHA //
47 BLAPL/0007833/2022 PAPU MALIK @ PRAFULLA MALIK BASANTA KUMAR DAS SORO /392 /2021

VS VS ()

STATE OF ODISHA //
48 BLAPL/0007834/2022 MD. SHANAWAZ @ MD. SANNU SUNIL KUMAR PANDA SAMBALPUR TOWN /251 /2022

VS VS ()

STATE OF ODISHA //
49 BLAPL/0007835/2022 SASHIKANTA RAJHANSA AMITABH PRADHAN HIRAKUD /174 /2022

VS VS ()

STATE OF ODISHA //
50 BLAPL/0007836/2022 SUNIL HARIJAN ARIJEET MISHRA NABARANGAPUR TOWN /253 /2022

VS VS ()

STATE OF ODISHA //
51 BLAPL/0007837/2022 DANARDAN @ JANARDAN SAHU JANAKI KANTA MAHAPATRA VIGILANCE PS (BERHAMPUR) /13 /2022

VS VS ()

STATE OF ODISHA(VIG.) //
52 BLAPL/0007838/2022 NARAYAN PENTHEI SUSIL KUMAR PATTNAIK LAHUNIPADA /45 /2022

VS VS ()

STATE OF ODISHA //
53 BLAPL/0007839/2022 HEMANTA KUMAR BEHERA CHANDAN SAMANTARAY NUAGAM (DIGAPAHANDI) /280 /2020

VS VS ()

STATE OF ODISHA //
54 BLAPL/0007840/2022 MANASH RANJAN DASH @ DAS SANTOSH CHANDRA  ATABUDHI KHURDA MODEL /356 /2022

VS VS ()

STATE OF ODISHA //
55 BLAPL/0007841/2022 KANDARPA SUNANI DEBABRATA DASH DHARAMGARH /118 /2022

VS VS ()

STATE OF ODISHA //
56 BLAPL/0007842/2022 GURUBANDHU HARIJAN ANANTA NARAYAN PATTANAYAK JEYPORE MAHILA /15 /2022

VS VS ()

STATE OF ODISHA //
57 BLAPL/0007843/2022 MD. SHAHAZAD ALAM @ MOHAMMAD SAHAZAD ALAMSUNIL KUMAR PANDA SAMBALPUR TOWN /251 /2022
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VS VS ()

STATE OF ODISHA //
58 CMAPL/0000354/2022 DR.KRUSHNA SINGHA PADHY DWARIKA PRASAD MOHANTY  / /

VS VS ()

JOSHNARANI PATNAIK //
59 CMAPL/0000355/2022 B.M, LIC OF INDIA,DHENKANAL BRANCH OFFICE ADV.  / /

VS VS ()

KESHAN CHANDRA SAHOO //
60 CMAPL/0000356/2022 B.M,ORIENTAL INSURANCE COMPANY LTD. ADV.  / /

VS VS ()

ARUN KUMAR PRADHAN //
61 CMAPL/0000357/2022 RAGHUNATH JENA ADV  / /

VS VS ()

BANDARI SAROJINI //
62 CMAPL/0000358/2022 MANOJ KUMAR KAMUDI ADV  / /

VS VS ()

STATE OF ODISHA //
63 CMAPL/0000359/2022 SWAGATIKA BISWAL ADV  / /

VS VS ()

STATE OF ODISHA //
64 CMAPL/0000360/2022 DURYODHAN MAHAPATRA ADV  / /

VS VS ()

CENTRAL PROVIDENT FUND COMMNR., BHAVISHYANIDHI BHAWAN, NEW DELHI //
65 CMAPL/0000361/2022 B.KAMESWARI  RAO ADV.  / /

VS VS ()

MANGARAJ SWAIN //
66 CMP/0000752/2022 HIRA SAHOO PRAVAT KUMAR MOHANTY  / /

VS VS S.D.J.M. CIVIL JUDGE (JD),ANGUL(Anugul *)

LATA PRADHAN CS/0000005/2011
67 CMP/0000753/2022 PARBATI DAS KISHORE KUMAR JENA  / /

VS VS ()

EAST COAST RAILWAY //
68 CMP/0000754/2022 SUBASH CHANDRA PANI DIGAMBAR SETHI  / /

VS VS ()
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SARAT KUMAR MISHRA //
69 CMP/0000755/2022 JAGATRAM BHUE KABIR KUMAR JENA  / /

VS VS ()

MEKA KRISHNA //
70 CONTC/0005220/2022 KRUTIBAS SAHOO ADV  / /

VS VS ()

ANU GARG, COMMNR CUM SECY., W.R DEPT. //
71 CONTC/0005221/2022 BANAMBAR SAHU ADV.  / /

VS VS ()

ARABINDA PADHI,PRINCIPAL SECY., AGRICULTURE AND FARMERS EMPOWERMENT DEPT. //
72 CONTC/0005222/2022 LAXMIDHAR BEHERA ADV  / /

VS VS ()

SATYA RANJAN SAHOO, DIRECTOR,SECONDARY EDU. //
73 CONTC/0005223/2022 PHARUK MALLIK ADV  / /

VS VS ()

BIJAY AMRUTA KULANGE, I.A.S. //
74 CONTC/0005224/2022 BASUDEV MALBISHOYI ADV  / /

VS VS ()

MADHUSUDAN PADHI, I.A.S. //
75 CONTC/0005225/2022 RAMAKANTA NAYAK ADV  / /

VS VS ()

CHANDNI CHANDRAN, I.A.S. //
76 CONTC/0005226/2022 HARIHAR PRADHAN ADV  / /

VS VS ()

BISHNUPADA SETHI, I.A.S. //
77 CONTC/0005227/2022 SUSHAMA DASH ADV  / /

VS VS ()

SATYABRATA SAHOO, I.A.S. //
78 CONTC/0005228/2022 PRAVAKAR BHOI ADV  / /

VS VS ()

VEERAT VEER YADAV,COMMNR CUM SECY., GOVERNMENT WORKS DEPT. //
79 CONTC/0005229/2022 PRAVAKAR BHOI ADV  / /

VS VS ()

VEERAT VEER YADAV,COMMNR CUM SECY., GOVERNMENT WORKS DEPT. //
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80 CONTC/0005230/2022 APARTI CHARAN GIRI LAXMI KANTA MOHANTY  / /

VS VS ()

ASWATHY S, I.A.S. //
81 CONTC/0005231/2022 P.RAJA RAO PATRO ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
82 CONTC/0005232/2022 NALINI KANTA PATTANAIK ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
83 CONTC/0005233/2022 RAJENDRA PRASAD PADHY ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
84 CONTC/0005234/2022 DASIRI  RAMAYA ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
85 CONTC/0005235/2022 SITARAM GOUDA ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
86 CONTC/0005236/2022 BASANTA KUMAR DAS ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
87 CONTC/0005237/2022 S. RABI NARAYAN REDDY ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
88 CONTC/0005238/2022 LADUKISHORE JENA ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
89 CONTC/0005239/2022 RANKANIDHI SAHOO ADV  / /

VS VS ()

SATYABRATA SAHU, I.A.S. //
90 CONTC/0005240/2022 KHIRODRA KUMAR PRADHAN ADV  / /

VS VS ()

DR.MONA SHARMA, PRINCIPAL CHIEF SECY., F E DEPT. //
91 CONTC/0005241/2022 NABIN PRADHAN ADV  / /
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VS VS ()

SEEMA SABITA KULLU,TAHASILDAR, JHARBANDH TAHASIL, BARGARH //
92 CONTC/0005242/2022 CHHABINDRA KUMAR PRADHAN ADV  / /

VS VS ()

SANJAY KUMAR SINGH, I.A.S. //
93 CONTC/0005243/2022 CHHABINDRA KUMAR PRADHAN ADV  / /

VS VS ()

SANJAY KUMAR SINGH, I.A.S. //
94 CONTC/0005244/2022 CHHABINDRA KUMAR PRADHAN ADV  / /

VS VS ()

SANJAY KUMAR SINGH, I.A.S. //
95 CONTC/0005245/2022 CHHABINDRA KUMAR PRADHAN ADV  / /

VS VS ()

SANJAY KUMAR SINGH, I.A.S. //
96 CONTC/0005246/2022 CHHABINDRA KUMAR PRADHAN ADV  / /

VS VS ()

SANJAY KUMAR SINGH, I.A.S. //
97 CONTC/0005247/2022 CHHABINDRA KUMAR PRADHAN ADV  / /

VS VS ()

SANJAY KUMAR SINGH, I.A.S. //
98 CONTC/0005248/2022 DEBAKI BEHERA TUSAR KANTA MAHANTA  / /

VS VS ()

ASHISH KUMAR THAKARE,I.A..S //
99 CONTC/0005249/2022 PUSPALATA NAYAK DEBASIS ROUT  / /

VS VS ()

UNION OF INDIA //
100 CONTC/0005250/2022 BIRENDRA KUMAR BHOYIAN DEBASIS ROUT  / /

VS VS ()

UNION OF INDIA //
101 CONTC/0005251/2022 DILLIP KUMAR PARIDA DEBASIS ROUT  / /

VS VS ()

UNION OF INDIA //
102 CONTC/0005252/2022 PRAHLAD CHANDRA MAHATO DEBASIS ROUT  / /

VS VS ()
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UNION OF INDIA //
103 CONTC/0005253/2022 SOUMYA RANJAN SAHOO ADV  / /

VS VS ()

PRASANTA KUMAR MOHAPATRA,ENGINEER IN CHIF, OISIP, ODISHA WATER SUPPLY //
104 CONTC/0005254/2022 ROJALINI MOHAPATRA ADV  / /

VS VS ()

PRASANTA KUMAR MOHAPATRA,ENGINEER IN CHIF, OISIP, ODISHA WATER SUPPLY //
105 CONTC/0005255/2022 RAMA KRUSHNA MALLIK ADV  / /

VS VS ()

PRASANTA KUMAR MOHAPATRA,ENGINEER IN CHIF, OISIP, ODISHA WATER SUPPLY //
106 CONTC/0005256/2022 SUJIT DEBATA ADV  / /

VS VS ()

PRASANTA KUMAR MOHAPATRA,ENGINEER IN CHIF, OISIP, ODISHA WATER SUPPLY //
107 CONTC/0005257/2022 KABITA PRIYADARSHINI MISHRA ADV  / /

VS VS ()

PRASANTA KUMAR MOHAPATRA,ENGINEER IN CHIF, OISIP, ODISHA WATER SUPPLY //
108 CONTC/0005258/2022 BASUKOKA BAG ADV  / /

VS VS ()

NIKUNJA BIHARI DHAL, SECY.,H AND FW DEPT. //
109 CRLA/0000648/2022 SOMANATH ADHIKARI AJAYA KUMAR PRADHAN BALASORE VIGILANCE /60 /2000

VS VS ()

STATE OF ODISHA(VIG.) //
110 CRLA/0000649/2022 MUKUNDA BAG NIRMAL CHANDRA MOHANTY TITILAGARH /92 /2010

VS VS ()

STATE OF ODISHA //
111 CRLA/0000650/2022 RAMAKANTA BALIARSINGH RANJITA DHAL KANAS /74 /2012

VS VS ()

STATE OF ODISHA //
112 CRLA/0000651/2022 HEMENDRA MOHAN PANDA AJAYA KUMAR PRADHAN BALASORE VIGILANCE /60 /2000

VS VS ()

STATE OF ODISHA(VIG.) //
113 CRLA/0000652/2022 PADLAM KHARA HIMANSHU BHUSAN DASH ANDIRAKANCHA /11 /2017

VS VS ()

STATE OF ODISHA //
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114 CRLA/0000653/2022 PABITRA MAJHI PANCHANAN PANIGRAHI KASHIPUR /124 /2020

VS VS ()

STATE OF ODISHA //
115 CRLMA/0000217/2022 STATE OF ODISHA SANGRAM KESHARI MISHRA, ASC KULABIRA /180 /2021

VS VS ()

MD. NASIM KHAN @ GUDU //
116 CRLMC/0002204/2022 GANGA NAG RAKESH KUMAR DAS GUNUPUR /14 /2019

VS VS ()

STATE OF ODISHA //
117 CRLMC/0002205/2022 BHAGABAN ANKA ARIJEET MISHRA JEYPORE MAHILA /19 /2014

VS VS ()

STATE OF ODISHA //
118 CRLMC/0002206/2022 MANOJ KUMAR ACHARYA DHARMENDRA SETHY  / /0

VS VS ()

NILIMA PANDA@LINA //
119 CRLMC/0002207/2022 SWARUP KUMAR MOHAPATRA BHABANI SHANKAR DASPARIDA BARIPADA TOWN /245 /2015

VS VS ()

STATE OF ODISHA //
120 CRLMC/0002208/2022 SUBHADRA BHUYAN BHARAT CHANDRA PANDA KHAIRA /208 /2021

VS VS ()

STATE OF ODISHA //
121 CRLMC/0002209/2022 UTTAM MOHAPATRA@CHANDAN DEVASHIS PANDA DHAULI PS /79 /2019

VS VS ()

STATE OF ODISHA //
122 CRLMC/0002210/2022 NAKUL HANTAL DIPTI RANJAN BHOKTA SEMILLIGUDA /110 /2017

VS VS ()

STATE OF ODISHA //
123 CRLMC/0002211/2022 PRANATI BEHERA RANJAN KUMAR NAYAK  / /0

VS VS ()

PRAVASINI DAS //
124 CRLMC/0002212/2022 RAMA SABAR SOUBHAGYA KUMAR DASH PARLAKHEMUNDI /89 /2014

VS VS ()

STATE OF ODISHA //
125 CRLMP/0001678/2022 BANDITA MOHANTY MALAYA RANJAN BEHERA  / /0

Page 11/34



ORISSA HIGH COURT

FILING REPORT AS ON :12/08/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

VS VS ()

STATE OF ODISHA //
126 CRLMP/0001679/2022 KANHU CHANDRA BASTARAY KSHIROD KUMAR ROUT  / /0

VS VS ()

STATE OF ODISHA //
127 CRLMP/0001680/2022 CHANDAN DASH P.K.ROUT  / /0

VS VS ()

STATE OF ODISHA //
128 CRLMP/0001681/2022 MANJULATA PRADHAN PRASANTA KUMAR SATAPATHY  / /0

VS VS ()

STATE OF ODISHA //
129 CRLMP/0001682/2022 JYOTSNARANI SATAPATHY SURESH KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //
130 CRLMP/0001683/2022 SANJAY KUMAR SAHOO SURESH KUMAR PANDA  / /0

VS VS ()

STATE OF ODISHA //
131 CRLMP/0001684/2022 SUMITRA MAHARANA @ MOHARANA BIDESH RANJAN BEHERA  / /0

VS VS ()

STATE OF ODISHA //
132 CRLMP/0001685/2022 PRAMOD KUMAR JENA AJIT KUMAR ROUT  / /0

VS VS ()

NARMADA NAYAK //
133 CRLMP/0001686/2022 PUSPANJALI SAHOO SAMVIT MOHANTY  / /0

VS VS ()

STATE OF ODISHA //
134 CRLMP/0001687/2022 SAROJ KUMAR ROUT GHANASHYAM MUDULI  / /0

VS VS ()

STATE OF ODISHA //
135 CRLMP/0001688/2022 LILI JENA SHYAM NARESH MOHANTY  / /0

VS VS ()

SUPERINTENDENT OF POLICE,CUTTACK //
136 CRLMP/0001689/2022 JTTADHARI SAMANTARAY NARESH CHANDRA SAHOO  / /0

VS VS ()
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STATE OF ODISHA //
137 LAA/0000036/2022 KRUSHNA CHANDRA PATTNAIK@KRUSHNA MOHAN PATTNAIKNIRANJAN PANDA 1  / /

VS VS ()

SPECIAL LAND ACQUISITION OFFICER,RENGALI IRRIGATION PROJECT,ANGUL //
138 MACA/0000402/2022 DEBASHISH MAHAPATRA JAGABANDHU SAHU  / /

VS VS ()

DAULAT RAM AGRAWAL //
139 MATA/0000159/2022 PRAFULLA KUMAR DASH PRASANTA KUMAR PANDA  / /

VS VS ()

KAMINI DASH //
140 MATA/0000160/2022 LAXMI PRASAD SAHU PRAFULLA KUMAR RATH  / /

VS VS ()

PARBATI PADHEE //
141 MATA/0000161/2022 MAMATA ROUT SRINIBASH SATAPATHY  / /

VS VS ()

PRADIP RANJAN MOHANTY //
142 RSA/0000190/2022 RABINDRA@HARIHARA JENA DINESH KUMAR MOHANTY  / /

VS VS ()

PHUL PATI //
143 RSA/0000191/2022 FAKIR MOHAN BARIK MANOJ KUMAR MOHANTY  / /

VS VS ()

ABHA BARIK //
144 RVWPET/0000187/2022 STATE OF ODISHA SWAYAMBHU MISHRA, ASC  / /

VS VS ()

BISWAJIT SAMANTARAY //
145 RVWPET/0000188/2022 KAHNEYALAL CHOUDHURY PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
146 TRP(C)/0000301/2022 PRANATIKA ROUL SURESH KUMAR JENA  / /

VS VS ()

JAYARAM BEHERA //
147 TRP(C)/0000302/2022 ANUPAMA PARIDA AMIT MOHAPATRA  / /

VS VS ()

PRADEEP PARIDA //
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148 TRP(C)/0000303/2022 PRAVAKAR PRADHAN GOKULANANDA MOHAPATRA  / /

VS VS ()

SARALA PARIDA //
149 TRP(C)/0000304/2022 DEBABRATA MOHANTY M.BALAKRISHNA RAO  / /

VS VS ()

SWARNAMAYEE MOHANTY //
150 TRP(C)/0000305/2022 ANITA JENA JAJATI KESHARI KHUNTIA  / /

VS VS ()

BIJAYA KUMAR MOHARANA //
151 WA/0001088/2022 RAGHUNATH MISHRA SIDHESWAR MALLIK  / /

VS VS ()

STATE OF ODISHA //
152 WA/0001089/2022 STATE OF ODISHA ANAND PRAKASH DAS, ASC  / /

VS VS ()

SIDHARTHA SANKAR ROUT //
153 WA/0001090/2022 MONALIKA RATHA ASHOK KUMAR RATH  / /

VS VS ()

DR.PRIYARANJAN MARAL //
154 WA/0001091/2022 STATE OF ODISHA SANDEEP PARIDA, SR.S.C.(S. AND M.E.)  / /

VS VS ()

PURUSOTTAM SAHOO //
155 WA/0001092/2022 STATE OF ODISHA MANOJA KUMAR KHUNTIA, AGA  / /

VS VS ()

SRIPATI SAMANTARAY //
156 WA/0001093/2022 STATE OF ODISHA SANDEEP PARIDA, SR.S.C.(S. AND M.E.)  / /

VS VS ()

BICHITRANANDA ROUT //
157 WA/0001094/2022 STATE OF ODISHA RABI NARAYAN MISHRA, AGA  / /

VS VS ()

KUNJA BIHARI MISHRA //
158 WA/0001095/2022 STATE OF ODISHA RABI NARAYAN MISHRA, AGA  / /

VS VS ()

SOMYA PATHAK //
159 WP(C)/0020582/2022 GOPAL KRUSHAN BARAL D.R.BEHERA  / /
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VS VS ()

STATE OF ODISHA //
160 WP(C)/0020583/2022 SUKADEBA MANDAL RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //
161 WP(C)/0020584/2022 STATE OF ODISHA MANOJA KUMAR KHUNTIA, AGA  / /

VS VS ()

SADANANDA BEHERA //
162 WP(C)/0020585/2022 JITENDRA KUMAR GHADEI BIJAYA KUMAR PARIDA 2  / /

VS VS ()

STATE OF ODISHA //
163 WP(C)/0020586/2022 MD, ODISHA STATE CO OPERATIVE BANK LTD., BBSRKALI PRASAD NANDA  / /

VS VS ()

APPELLATE AUTHORITY UNDER PAYMENT OF GRATUITY ACT CUM JOINT LABOUR COMMR., BBSR//
164 WP(C)/0020587/2022 M/S H AND J TRADERS, BBSR AMIYA KUMAR TARAI  / /

VS VS ()

STATE OF ODISHA //
165 WP(C)/0020588/2022 PANCHANAN SAHOO KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //
166 WP(C)/0020589/2022 BIMAL KUMAR NANDI KAUSHIK SWAIN  / /

VS VS ()

STATE OF ODISHA //
167 WP(C)/0020590/2022 RAJA KISHORE PRADHAN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
168 WP(C)/0020591/2022 USHAT KUMBHAR SUDARSHAN PRADHAN  / /

VS VS ()

STATE OF ODISHA //
169 WP(C)/0020592/2022 HARA PRASAD BEHERA SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //
170 WP(C)/0020593/2022 AMULYA MAHAPATRA DILLIP KUMAR MOHAPATRA  / /

VS VS ()
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STATE OF ORISSA //
171 WP(C)/0020594/2022 BASANTA KUMAR SAHU DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
172 WP(C)/0020595/2022 PRASANNA KUMAR SAHU DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
173 WP(C)/0020596/2022 STATE OF ODISHA MANOJA KUMAR KHUNTIA, AGA  / /

VS VS ()

BIJENDRA KUMAR MOHANTY //
174 WP(C)/0020597/2022 NARAYAN CHANDRA MALLICK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
175 WP(C)/0020598/2022 BHAGIRATHI PANI DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
176 WP(C)/0020599/2022 KHIRODA CHANDRA KAR DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
177 WP(C)/0020600/2022 GOURANGA CHARAN SWAIN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
178 WP(C)/0020601/2022 KALPANA MOHANTY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
179 WP(C)/0020602/2022 KHETRABASI TRIPATHY DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
180 WP(C)/0020603/2022 ANANTA CHARAN GHADEI DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
181 WP(C)/0020604/2022 MAMATA NAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
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182 WP(C)/0020605/2022 CHAKRADHAR SAMAL DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
183 WP(C)/0020606/2022 GOPINATH ROUT DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
184 WP(C)/0020607/2022 MAHESWAR MOHANTA JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //
185 WP(C)/0020608/2022 ARUNA KUMAR SWAIN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
186 WP(C)/0020609/2022 PRATAP CHANDRA JENA DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
187 WP(C)/0020610/2022 SIBA CHARAN SWAIN JATINDRA KUMAR MOHAPATRA  / /

VS VS ()

BHAGIRATHI SWAIN //
188 WP(C)/0020611/2022 SURESH KUMAR AGRAWAL SIDHARTHA RAY  / /

VS VS ()

PRINCIPAL COMMISSIONER OF INCOME TAX, SAMBALPUR //
189 WP(C)/0020612/2022 SHAIK WAJID ASHOK KUMAR ROUT  / /

VS VS ()

R.T.O., SAMBALPUR //
190 WP(C)/0020613/2022 SHAIK WAJID ASHOK KUMAR ROUT  / /

VS VS ()

R.T.O., SAMBALPUR //
191 WP(C)/0020614/2022 HEMANTA KUMAR ROUTRAY HEMANTA KUMAR RATSINGH  / /

VS VS ()

STATE OF ODISHA //
192 WP(C)/0020615/2022 BHUBANANANDA NAYAK DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
193 WP(C)/0020616/2022 RABINDRA KUMAR PANDA DILLIP KUMAR MOHAPATRA  / /
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VS VS ()

STATE OF ORISSA //
194 WP(C)/0020617/2022 AKSHAYA KUMAR SWAIN DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
195 WP(C)/0020618/2022 BHAJA KISHORE SAHOO DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
196 WP(C)/0020619/2022 CHEEN KUMARI HOTA SADASIVA PATRA 1  / /

VS VS ()

STATE OF ODISHA //
197 WP(C)/0020620/2022 MANISHA PARIDA K.C.RAJGURU MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
198 WP(C)/0020621/2022 DASARATHI MAHALIK SWAPNIL ROY  / /

VS VS ()

STATE OF ODISHA //
199 WP(C)/0020622/2022 MAHESWAR SAHOO SWAPNIL ROY  / /

VS VS ()

STATE OF ODISHA //
200 WP(C)/0020623/2022 RAGHUNATH PATRA SWAPNIL ROY  / /

VS VS ()

STATE OF ODISHA //
201 WP(C)/0020624/2022 HEMANTA KUMAR MOHANTY SWAPNIL ROY  / /

VS VS ()

STATE OF ODISHA //
202 WP(C)/0020625/2022 CHAKRADHARA JOSHI MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //
203 WP(C)/0020626/2022 ANANTA BEHERA J.K.MISHRA 2  / /

VS VS ()

STATE OF ORISSA //
204 WP(C)/0020627/2022 DEEPAK KUMAR SAMAL MANOJ KUMAR PANDA  / /

VS VS ()
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STATE OF ODISHA //
205 WP(C)/0020628/2022 DURYODHAN SETHI UMAKANTA MISHRA  / /

VS VS ()

STATE OF ODISHA //
206 WP(C)/0020629/2022 ARUNAVA DUTTA SUBASH CH PANI  / /

VS VS ()

UNION OF INDIA //
207 WP(C)/0020630/2022 ABINASH PRADHAN SUBASH CH PANI  / /

VS VS ()

STATE OF ODISHA //
208 WP(C)/0020631/2022 NAKULA SETHI UMAKANTA MISHRA  / /

VS VS ()

STATE OF ODISHA //
209 WP(C)/0020632/2022 M/S BANSAL INFRAPROJECTS PVT. LTD., BOLANGIRPRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //
210 WP(C)/0020633/2022 REYASAT KHAN SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

STATE OF ODISHA //
211 WP(C)/0020634/2022 GANESH MANTRI SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

STATE OF ODISHA //
212 WP(C)/0020635/2022 SUSANTA DAS NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //
213 WP(C)/0020636/2022 SUBASH CHANDRA PANDA SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

STATE OF ODISHA //
214 WP(C)/0020637/2022 SURENDRA KUMAR RATH MANAS PATI  / /

VS VS ()

STATE OF ORISSA //
215 WP(C)/0020638/2022 BIKRAM KESHARI PRADHAN SUDEEP KUMAR SARANGI  / /

VS VS ()

CANARA BANK, MANGALABAG, CTC //
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216 WP(C)/0020639/2022 CHILUKURI SATYANARAYAN UPENDRA KUMAR SAMAL  / /

VS VS ()

INDIAN BANK, SAMBALPUR //
217 WP(C)/0020640/2022 POOJA GUPTA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //
218 WP(C)/0020641/2022 CHILUKURI SATYANARAYAN UPENDRA KUMAR SAMAL  / /

VS VS ()

INDIAN BANK, SAMBALPUR //
219 WP(C)/0020642/2022 ASUTOSH PRADHAN UPENDRA KUMAR SAMAL  / /

VS VS ()

MAHANADI COALFIELDS LTD.,SAMBALPUR //
220 WP(C)/0020643/2022 M/S DASARATHI TRANSPORT, CUTTACK UPENDRA KUMAR SAMAL  / /

VS VS ()

INDIAN OIL CORPORATION LTD.,MUMBAI //
221 WP(C)/0020644/2022 M/S TARINI ENTERPRISES, CUTTACK GURUDUTTA KAR  / /

VS VS ()

RECOVERY OFFICER, HDFC BANK LTD., KOLKATTA //
222 WP(C)/0020645/2022 A.K. DAS ASSOCIATES LTD.,BBSR LAXMIDHAR PANGARI  / /

VS VS ()

ODISHA POWER TRANSMISSION CORP. LTD. //
223 WP(C)/0020646/2022 M/S. NAGARJUNA ENGINEERING CONSTRUCTION, ANDHRA PRADESHSUKANTA KUMAR DALAI  / /

VS VS ()

MAHANADI COALFIELD LTD. SAMABALPUR M/S.RAKESH SHARMA, A.NAYAK //
224 WP(C)/0020647/2022 SUMATI NAIK KAILASH CHANDRA SAHOO  / /

VS VS ()

STATE OF ODISHA //
225 WP(C)/0020648/2022 AMBIKA PRASAD DASH BHABANI SANKAR TRIPATHY (1)  / /

VS VS ()

STATE OF ODISHA //
226 WP(C)/0020649/2022 PRAFULLA KUMAR ROUL LAXMAN BHOI  / /

VS VS ()

STATE OF ODISHA //
227 WP(C)/0020650/2022 BHRAMARBAR SWAIN TRILOCHAN DASH  / /
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VS VS ()

PRESIDENT DIST. CONSUMER FORUM (COMMISSION), KENDRAPARA //
228 WP(C)/0020651/2022 KALANDI @ PRASANT PARIDA KAILASH CHANDRA SAHOO  / /

VS VS ()

STATE OF ODISHA //
229 WP(C)/0020652/2022 PRAJIT KUMAR BHOJ SRINIBASH SATAPATHY  / /

VS VS ()

THE STATE OF ODISHA //
230 WP(C)/0020653/2022 BIJAYA KUMAR PRADHAN AMULYA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //
231 WP(C)/0020654/2022 NIBEDITA PATRO LAXMIKANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
232 WP(C)/0020655/2022 LAXMIDHAR NAIK LAXMIKANTA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
233 WP(C)/0020656/2022 PRAFULLA KUMAR BISWAL BISWAJIT MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
234 WP(C)/0020657/2022 JAINUL KHAN RANJIT MOHANTY  / /

VS VS ()

STATE OF ODISHA //
235 WP(C)/0020658/2022 VIJAY KU. BANSAL RAJIV KUMAR MAHANTA  / /

VS VS ()

STATE OF ODISHA //
236 WP(C)/0020659/2022 MIR MUZIB BAKSH ASHOK KUMAR SAHOO  / /

VS VS ()

THE REGISTRAR OF CREDIT CO-OP. SOCIETY OF ODISHA //
237 WP(C)/0020660/2022 P.KISHOR KUMAR SUBUDHI CHANDRA SEKHAR PANDA  / /

VS VS ()

STATE OF ODISHA //
238 WP(C)/0020661/2022 NIRUPAMA NAIK PRITAM KUMAR MOHANTY  / /

VS VS ()
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STATE OF ORISSA //
239 WP(C)/0020662/2022 RAMAKANTA JENA BRAJA KISHORE PANDA  / /

VS VS ()

STATE OF ODISHA //
240 WP(C)/0020663/2022 ALLADINI SEJAPADA CHANDRA SEKHAR PANDA  / /

VS VS ()

STATE OF ODISHA //
241 WP(C)/0020664/2022 SUSIL KUMAR SAHOO NEPOLEON SAHANI  / /

VS VS ()

UNON OF INDIA //
242 WP(C)/0020665/2022 PRASANNA KUMAR DAS MOHAPATRA CHANDRA SEKHAR PANDA  / /

VS VS ()

STATE OF ODISHA //
243 WP(C)/0020666/2022 PRATIMA MOHANTY PADMANAVA JENA  / /

VS VS ()

STATE OF ODISHA //
244 WP(C)/0020667/2022 SUSIL BEHERA PADMANAVA JENA  / /

VS VS ()

STATE OF ODISHA //
245 WP(C)/0020668/2022 SWETA MOHANTY SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //
246 WP(C)/0020669/2022 CHUMIKI SAHU PADMANAVA JENA  / /

VS VS ()

STATE OF ODISHA //
247 WP(C)/0020670/2022 LOPAMUDRA BEHERA PADMANAVA JENA  / /

VS VS ()

STATE OF ODISHA //
248 WP(C)/0020671/2022 UMAKANTA NAYAK KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
249 WP(C)/0020672/2022 RABINDRA KUMAR MEHER LALIT SAHU  / /

VS VS ()

STATE OF ODISHA //

Page 22/34



ORISSA HIGH COURT

FILING REPORT AS ON :12/08/2022

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE

250 WP(C)/0020673/2022 PRAKASH NARAYAN SHARMA SISIR KUMAR PUROHIT  / /

VS VS ()

STATE OF ODISHA //
251 WP(C)/0020674/2022 BANSHIDHAR JENA SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

THE CHAIRMAN, ODISHA ELECTRICITY REGULATORY COMMISSION //
252 WP(C)/0020675/2022 MAA TARINI WSHG, MAYURBHANJ KOUSIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //
253 WP(C)/0020676/2022 DHARAM CHAND MODI HUF, KEONJHRR GOURI MOHAN RATH  / /

VS VS ()

UNION OF INDIA //
254 WP(C)/0020677/2022 JITENDRA KUMAR PAHAN SYAMALENDU PATTNAIK  / /

VS VS ()

R.T.O., GANJAM //
255 WP(C)/0020678/2022 RABINDRA KUMAR PRADHAN PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
256 WP(C)/0020679/2022 NILAMANI ROUT BISWARANJAN PARAMGURU  / /

VS VS ()

STATE OF ODISHA //
257 WP(C)/0020680/2022 GAGAN BIHARI NAYAK PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
258 WP(C)/0020681/2022 SANATAN SAHOO MANAS KUMAR CHAND  / /

VS VS ()

STATE OF ORISSA //
259 WP(C)/0020682/2022 PRAKASH KUMAR RATH KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
260 WP(C)/0020683/2022 GOURANG CHARAN MAHARANA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
261 WP(C)/0020684/2022 BALAMANI PRADHAN PRAFULLA KUMAR MOHAPATRA  / /
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VS VS ()

STATE OF ODISHA //
262 WP(C)/0020685/2022 NAKUL MALLICK KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
263 WP(C)/0020686/2022 LAXMI PAIKARAY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
264 WP(C)/0020687/2022 PRADIPTA KUMAR NANDA KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
265 WP(C)/0020688/2022 SUKANTI PATTA SUMIT KUMAR MOHANTY  / /

VS VS ()

STATE OF ORISSA //
266 WP(C)/0020689/2022 SARAT CHANDRA MOHANTY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
267 WP(C)/0020690/2022 BASANTA KUMAR GAUDU KUNAL KUMAR SWAIN  / /

VS VS ()

STATE OF ODISHA //
268 WP(C)/0020691/2022 ADAITA KUMAR PRUSTY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
269 WP(C)/0020692/2022 DILLIP KUMAR MISHRA @ DILLIP MISHRA PRAVASH CH JENA  / /

VS VS ()

CHAIRMAN, UCO BANK, KOLKATA //
270 WP(C)/0020693/2022 SUKUMARI SAHOO DEEPALI MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
271 WP(C)/0020694/2022 SARBESWAR CHHOTARAY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE BANK OF INDIA, BBSR //
272 WP(C)/0020695/2022 NRUSINGHA SARANGI KALPATARU MISHRA  / /

VS VS ()
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STATE OF ORISSA //
273 WP(C)/0020696/2022 SUKANTILATA DAS RABI NARAYAN BEHERA  / /

VS VS ()

ICICI HOME FINANCE COMPANY LTD. BBSR //
274 WP(C)/0020697/2022 OKIL JUED TIRTH KUMAR SAHU  / /

VS VS ()

STATE OF ODISHA //
275 WP(C)/0020698/2022 NAGENDRANATH SARANGI KALPATARU MISHRA  / /

VS VS ()

STATE OF ORISSA //
276 WP(C)/0020699/2022 BASANTA KUMAR NAYAK AMLANJYOTI ROUT  / /

VS VS ()

STATE OF ODISHA //
277 WP(C)/0020700/2022 BIJAY KUMAR DAS PRAVASH CH JENA  / /

VS VS ()

STATE OF ODISHA //
278 WP(C)/0020701/2022 DAMBARUDHAR ROUT GOPINATH MISHRA  / /

VS VS ()

R.T.O.,BBSR 2 //
279 WP(C)/0020702/2022 AMULYA KUMAR DEHURI CHIRANJAYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
280 WP(C)/0020703/2022 SUBAS CHOUDHURY @ CHOUDHURI PRAVASH CH JENA  / /

VS VS ()

STATE OF ODISHA //
281 WP(C)/0020704/2022 ARATI DAS SUKANTA KUMAR NAYAK 2  / /

VS VS ()

STATE OF ODISHA //
282 WP(C)/0020705/2022 ARNAPURNA NAYAK SUKANTA KUMAR NAYAK 2  / /

VS VS ()

STATE OF ODISHA //
283 WP(C)/0020706/2022 BIJAYALAXMI DASH SUMITRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0020707/2022 GOURI SHANKAR SHARMA SUMITRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
285 WP(C)/0020708/2022 SOUMENDRA KUMAR PRADHAN SUMITRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
286 WP(C)/0020709/2022 BIDYUT KUMAR GHOSH SUMITRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
287 WP(C)/0020710/2022 RAMESH CHANDRA SAMAL SUMITRA MOHANTY  / /

VS VS ()

STATE OF ODISHA //
288 WP(C)/0020711/2022 MD. IDRIS SAHA SIDDHARTH PRASAD MISHRA  / /

VS VS ()

STATE OF ODISHA //
289 WP(C)/0020712/2022 M/S ORIENTAL ZIRCONIA, BBSR SOUMYA RANJAN MOHANTY  / /

VS VS ()

IREL(INDIA) LTD.,MUMBAI //
290 WP(C)/0020713/2022 MD. YUNUS ALISA SIDDHARTH PRASAD MISHRA  / /

VS VS ()

STATE OF ODISHA //
291 WP(C)/0020714/2022 NIRANJAN SETHI SIDDHARTH PRASAD MISHRA  / /

VS VS ()

STATE OF ODISHA //
292 WP(C)/0020715/2022 AJIT KUMAR SAMAL PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
293 WP(C)/0020716/2022 JUGALA KHILARA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
294 WP(C)/0020717/2022 PANCHANAN SARANGI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
295 WP(C)/0020718/2022 SUKADEB DAS PRAFULLA KUMAR MOHAPATRA  / /
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VS VS ()

STATE OF ODISHA //
296 WP(C)/0020719/2022 LAXMINARAYAN RATH PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
297 WP(C)/0020720/2022 PRAFULLA KUMAR GIRI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //
298 WP(C)/0020721/2022 TAPAS CHANDRA MOHANTY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
299 WP(C)/0020722/2022 GAYADHAR MUDULI SUSANTA KUMAR NATH  / /

VS VS ()

ANNAPURNA MUDULI //
300 WP(C)/0020723/2022 PABITRA MOHAN PATTANAYAK SANTOSH KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //
301 WP(C)/0020724/2022 NIRANJAN ROUT SUBIR PALIT  / /

VS VS ()

STATE OF ODISHA //
302 WP(C)/0020725/2022 NIRANJAN ROUT SUBIR PALIT  / /

VS VS ()

STATE OF ODISHA //
303 WP(C)/0020726/2022 NIRANJAN ROUT SUBIR PALIT  / /

VS VS ()

STATE OF ODISHA //
304 WP(C)/0020727/2022 DR. SWAPNESWAR PATI SUMAN MODI  / /

VS VS ()

STATE OF ODISHA //
305 WPCRL/0000102/2022 PARBATI MAHALIK DILLIP KUMAR RAY  / /0

VS VS ()

STATE OF ODISHA //
306 ABLAPL/0009929/2022 SANYASI BEHERA ASWINI KUMAR MISHRA (3) ODAGAON /61 /2022

VS VS ()
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STATE OF ODISHA //
307 ABLAPL/0009930/2022 BANKANIDHI BEHERA @ BHASKAR BEHERA JAYADEBA BEHERA BANAPUR P.S. /246 /2022

VS VS ()

STATE OF ODISHA //
308 ABLAPL/0009931/2022 A.APPA RAO JYOTIRMAYA SAHOO BERHAMPUR SADAR /322 /2022

VS VS ()

STATE OF ODISHA //
309 ABLAPL/0009932/2022 SANTI SAMAL JYOTIRMAYA SAHOO BERHAMPUR SADAR /322 /2022

VS VS ()

STATE OF ODISHA //
310 ABLAPL/0009933/2022 SUNANDA ROUTRAY R.K.SAMANTASINGHAR BALIANTA P.S. /159 /2017

VS VS ()

STATE OF ODISHA //
311 ABLAPL/0009934/2022 MANASI BEHERA DEEPAK KU SAHOO DERABIS /126 /2022

VS VS ()

STATE OF ODISHA //
312 ABLAPL/0009935/2022 NIMAI CHARAN BHOI @ DAS DHANANJAYA NAYAK CUTTACK SADAR /208 /2019

VS VS ()

STATE OF ODISHA //
313 ABLAPL/0009936/2022 SITARAM SAHOO @ CHHAANGLIA AJIT KUMAR RAUT BANHARPALI /142 /2022

VS VS ()

STATE OF ODISHA //
314 ABLAPL/0009937/2022 SATYABRATA BEHERA DEEPAK KU SAHOO DERABIS /126 /2022

VS VS ()

STATE OF ODISHA //
315 ABLAPL/0009938/2022 SARASWATI KALET RAKESH KUMAR DAS BURLA /306 /2022

VS VS ()

STATE OF ODISHA //
316 ABLAPL/0009939/2022 BALIA @ AJAYA ROUT P.P.PARIDA BALIKUDA /125 /2020

VS VS ()

STATE OF ODISHA //
317 ABLAPL/0009940/2022 NARU @ NARENDRA DALEI @ NURU JAYANTA KUMAR MAJHI CHANDIPUR /92 /2021

VS VS ()

STATE OF ODISHA //

Page 28/34



ORISSA HIGH COURT

FILING REPORT AS ON :12/08/2022
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318 ABLAPL/0009941/2022 BUDHIA @ BIDHIA @ NIRANJAN BHUYAN JAYANTA KUMAR MAJHI CHANDIPUR /91 /2021

VS VS ()

STATE OF ODISHA //
319 ABLAPL/0009942/2022 SOMANATH SABAR JYOTIRMAYA SAHOO KHALLIKOTE /86 /2011

VS VS ()

STATE OF ODISHA //
320 ABLAPL/0009943/2022 MAHESWAR DALABEHERA JYOTIRMAYA SAHOO RANPUR /180 /2022

VS VS ()

STATE OF ODISHA //
321 ABLAPL/0009944/2022 BAILOCHANA NAYAK @ KUNU SUSANTA KUMAR NAYAK TANGI /165 /2022

VS VS ()

STATE OF ODISHA //
322 ABLAPL/0009945/2022 PRASHANTA KUMAR DASH RAJJEET ROY  / /0

VS VS ()

UNION OF INDIA //
323 ABLAPL/0009946/2022 ABHIMANYU SWAIN SATYA RANJAN MULIA KHUNTUNI /159 /2022

VS VS ()

STATE OF ODISHA //
324 ABLAPL/0009947/2022 MITHEI SAHU GEETANJALI MAJHI MELCHHAMUNDA /139 /2022

VS VS ()

STATE OF ODISHA //
325 ABLAPL/0009948/2022 KALIM KHAN ARIJEET MISHRA JAJPUR ROAD /413 /2022

VS VS ()

STATE OF ODISHA //
326 ABLAPL/0009949/2022 MANJULATA SWAIN JYOTIRMAYA SAHOO RANPUR /136 /2022

VS VS ()

STATE OF ODISHA //
327 ABLAPL/0009950/2022 ARUN KUMAR PATNAIK JYOTIRMAYA SAHOO GOPALPUR /107 /2022

VS VS ()

STATE OF ODISHA //
328 ABLAPL/0009951/2022 LABA BISHI PRADIPTA  BEURA BARGARH /137 /2022

VS VS ()

STATE OF ODISHA //
329 ABLAPL/0009952/2022 BIJAY KUMAR MANDAL PRATAP CHANDRA MISHRA SOSO /124 /2022
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VS VS ()

STATE OF ODISHA //
330 ABLAPL/0009953/2022 SUDHANSHU KUMAR JENA JAYANTA KUMAR MAJHI BALIAPAL /149 /2019

VS VS ()

STATE OF ODISHA //
331 ABLAPL/0009954/2022 PALU @ BARENDRA DALAI JAYANTA KUMAR MAJHI CHANDIPUR /95 /2021

VS VS ()

STATE OF ODISHA //
332 ABLAPL/0009955/2022 TARA KRISHNA KOUSIK ANANDA GURU SECTOR-15 /67 /2022

VS VS ()

STATE OF ODISHA //
333 ABLAPL/0009956/2022 SRINIBASH SAHOO PARSURAM DAS PURI SADAR /163 /2022

VS VS ()

STATE OF ODISHA //
334 ABLAPL/0009957/2022 CHITTA RANJAN TARAI @ BABLU JAYANTA KUMAR MAJHI CHANDIPUR /93 /2021

VS VS ()

STATE OF ODISHA //
335 ABLAPL/0009958/2022 RANJAN BISOI @ CHITA RANJAN BISOI AMITAV TRIPATHY SARANAKUL /22 /2019

VS VS ()

STATE OF ODISHA //
336 ABLAPL/0009959/2022 CHANDAN KUMAR JENA BINI MISHRA JALESWAR /300 /2022

VS VS ()

STATE OF ODISHA //
337 ABLAPL/0009960/2022 SANJUKTA MISHRA BIJAYA KUMAR RAGADA DHAMNAGAR /254 /2022

VS VS ()

STATE OF ODISHA //
338 ABLAPL/0009961/2022 AMITA SAMAL BIJAYA KUMAR RAGADA DHAMNAGAR /254 /2022

VS VS ()

STATE OF ODISHA //
339 ABLAPL/0009962/2022 PRAMOD KUMAR PANI DAYANANDA MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //
340 ABLAPL/0009963/2022 DEEPAK KUMAR MISHRA BIJAYA KUMAR RAGADA DHAMNAGAR /254 /2022

VS VS ()
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STATE OF ODISHA //
341 ABLAPL/0009964/2022 SRIKANTA BEHERA JAYANTA KUMAR MAJHI BALIAPAL /311 /2018

VS VS ()

STATE OF ODISHA //
342 ABLAPL/0009965/2022 RADHE @ RADHESHYAM NAMDEV BIJAYA KUMAR RAGADA ORIENT /111 /2022

VS VS ()

STATE OF ODISHA //
343 ABLAPL/0009966/2022 KALU @ KALI DAS DEBASHIS ROUTRAY MAHANGA /184 /2022

VS VS ()

STATE OF ODISHA //
344 ABLAPL/0009967/2022 PIYUSAKANTA PANI DAYANANDA MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //
345 ABLAPL/0009968/2022 MAMATA DWIBEDY DAYANANDA MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //
346 ABLAPL/0009969/2022 AMITA SAMAL BIJAYA KUMAR RAGADA DHAMNAGAR /245 /2022

VS VS ()

STATE OF ODISHA //
347 ABLAPL/0009970/2022 BIRANCHI NARAYAN SWAIN @ BIRANCHI SWAIN GYANALOKA MOHANTY JAGATSINGPUR /134 /2022

VS VS ()

STATE OF ODISHA //
348 ABLAPL/0009971/2022 AKSHYA DAS AKSHAYA KUMAR SAHOO MALKANGIRI /302 /2022

VS VS ()

STATE OF ODISHA //
349 ABLAPL/0009972/2022 SK. KHALID @ SK. SAMAT BHABANI SANKAR MISHRA DHARMASALA /450 /2022

VS VS ()

STATE OF ODISHA //
350 ABLAPL/0009973/2022 BIHARILAL SAHU PRAFULLA KUMAR KAR MUDANPUR RAMPUR /198 /2022

VS VS ()

STATE OF ODISHA //
351 ABLAPL/0009974/2022 ROHAN KUMAR OJHA RAMAKANTA DAS KHANDAGIRI P.S. /402 /2022

VS VS ()

STATE OF ODISHA //
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352 ABLAPL/0009975/2022 DEEPAK KUMAR MISHRA BIJAYA KUMAR RAGADA DHAMNAGAR /245 /2022

VS VS ()

STATE OF ODISHA //
353 ABLAPL/0009976/2022 NARU @ NARU @ NARENDRA DALEI JAYANTA KUMAR MAJHI CHANDIPUR /94 /2021

VS VS ()

STATE OF ODISHA //
354 ABLAPL/0009977/2022 LAXMI NARAYAN DAS @ LAXMI JAYANTA KUMAR MAJHI BALIAPAL /145 /2020

VS VS ()

STATE OF ODISHA //
355 ABLAPL/0009978/2022 DAYANIDHI SAHOO DEBASIS ACHARYA  / /0

VS VS ()

STATE OF ODISHA //
356 ABLAPL/0009979/2022 SIPUN DAS @ SWETA SAGAR DAS DEEPAK RANJAN PARIDA NALCO /171 /2022

VS VS ()

STATE OF ODISHA //
357 ABLAPL/0009980/2022 SANTOSH KUMAR SAHOO PANCHANAN PANIGRAHI BHUBAN /214 /2022

VS VS ()

STATE OF ODISHA //
358 ABLAPL/0009981/2022 SANTOSH KUMAR SAHOO PANCHANAN PANIGRAHI TARBHA /122 /2022

VS VS ()

STATE OF ODISHA //
359 ABLAPL/0009982/2022 SANTOSH KUMAR SAHOO PANCHANAN PANIGRAHI DHENKANAL SADAR /177 /2022

VS VS ()

STATE OF ODISHA //
360 ABLAPL/0009983/2022 SAGAR SAURAV JENA SIDHARTHA DAS MAHILA P.S.(BBSR) /67 /2022

VS VS ()

STATE OF ODISHA //
361 ABLAPL/0009984/2022 AJAYA KUMAR SAHOO ASUTOSH MISHRA  / /0

VS VS ()

STATE OF ODISHA //
362 ABLAPL/0009985/2022 SOMANATH SABAR JYOTIRMAYA SAHOO KHALLIKOTE /89 /2011

VS VS ()

STATE OF ODISHA //
363 ABLAPL/0009986/2022 SANTILATA GUPTA DIPTI RANJAN BHOKTA JEYPORE MAHILA /85 /2022
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VS VS ()

STATE OF ODISHA //
364 ABLAPL/0009987/2022 SUDHAKAR NAIK CHIRANJIB ROUT COLLIERY /391 /2022

VS VS ()

STATE OF ODISHA //
365 ABLAPL/0009988/2022 BARJU BEHERA @ BRAJAMOHAN BEHERA DIBYAJYOTI SAHOO CHANDIPUR /43 /2021

VS VS ()

STATE OF ODISHA //
366 ABLAPL/0009989/2022 NARU @ NURU @ NARENDRA DALEI JAYANTA KUMAR MAJHI CHANDIPUR /90 /2021

VS VS ()

STATE OF ODISHA //
367 ABLAPL/0009990/2022 BHASKAR SAHU BIJAYA KUMAR RAGADA MAHILA (BERHAMPUR) /53 /2019

VS VS ()

STATE OF ODISHA //
368 ABLAPL/0009991/2022 PRAKASH CHANDRA ROUL SUKANTA KUMAR NAYAK TIHIDI /336 /2022

VS VS ()

STATE OF ODISHA //
369 ABLAPL/0009992/2022 PRADIPTA KUMAR BEHERA SUKANTA KUMAR NAYAK TIHIDI /336 /2022

VS VS ()

STATE OF ODISHA //
370 ABLAPL/0009993/2022 BABULU @ BABULI PATRA @ BABULA PATRA SOUBHAGYA KUMAR DASH GHASIPURA /60 /2021

VS VS ()

STATE OF ODISHA //
371 ABLAPL/0009994/2022 PATITA DAS SUMANTA KUMAR SAHOO  / /0

VS VS ()

STATE OF ODISHA //
372 ABLAPL/0009995/2022 SHISIR @ SISIR KUMAR BHOI GYANA RANJAN SETHI BALIKUDA /176 /2022

VS VS ()

STATE OF ODISHA //
373 ABLAPL/0009996/2022 SUSHIL PRADHAN SAMVIT MOHANTY JARAPADA /260 /2022

VS VS ()

STATE OF ODISHA //
374 ABLAPL/0009997/2022 NALINI PRAVA DAS SESHADEV DASH ANGUL TOWN /388 /2022

VS VS ()
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STATE OF ODISHA //
375 ABLAPL/0009998/2022 PINTU @ PRATAP SAMAL ASHUTOSH MISHRA  / /0

VS VS ()

STATE OF ODISHA //
376 ABLAPL/0009999/2022 RADHE @ RADHESHYAM NAMDEV BIJAYA KUMAR RAGADA BRAJARAJNAGAR /227 /2022

VS VS ()

STATE OF ODISHA //
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1 3/2022 KESHAB-MP M/S GANESWAR RATHSR. ADV., AMITAV BAGCHI

MA/706/1996

2 3/2022 KESHAB-MP M/S GANESWAR RATHSR. ADV., AMITAV BAGCHI

MA/706/1996

3 22/2022 JAYANTA KU.PANDA-MP M/S.NIRANJAN LENKA

CRP/4/2016

4 97/2022 KRUSHNA CHANDRA PATTNAIK@KRUSHNA MOHAN PATTNAIK-MPNIRANJAN PANDA 1

LAA/36/2022

5 99/2022 LAND ACQUISITION ZONE OFFICER, ZONE III, RENGALI RIGHT CANAL SYSTEM-MPSWAYAMBHU MISHRA, ASC

LAA/21/2022

6 149/2022 DR.KRUSHNA SINGHA PADHY-MP DWARIKA PRASAD MOHANTY

CMAPL/354/2022

7 150/2022 B.M, LIC OF INDIA,DHENKANAL BRANCH OFFICE-MP ADV.

CMAPL/355/2022

8 151/2022 B.M, LIC OF INDIA,DHENKANAL BRANCH OFFICE-MP ADV.

CMAPL/355/2022

9 152/2022 B.M,ORIENTAL INSURANCE COMPANY LTD.-MP ADV.

CMAPL/356/2022

10 182/2022 KABITA DAS-MP KRUSHNA CHANDRA DASH

MATA/145/2022

11 198/2022 STATE OF ODISHA-MP SWAYAMBHU MISHRA, ASC

RVWPET/187/2022

12 199/2022 STATE OF ODISHA-MP SWAYAMBHU MISHRA, ASC

RVWPET/187/2022

13 200/2022 STATE OF ODISHA-MP SWAYAMBHU MISHRA, ASC

RVWPET/187/2022

14 213/2022 RANJIT KUMAR DAS-MP

CONTC/4465/2022

15 243/2022 SHISHIRA MAHARANA-MP NARAYAN PRASAD PARIJA

RPFAM/145/2022

16 287/2022 SK. ABDUL MALIK-MP M.A.ALI

CRLMP/858/2022

17 342/2022 PRANATIKA ROUL-MP SURESH KUMAR JENA

TRP(C)/301/2022

18 343/2022 ANUPAMA PARIDA-MP AMIT MOHAPATRA

TRP(C)/302/2022

19 344/2022 PRAVAKAR PRADHAN-MP GOKULANANDA MOHAPATRA

TRP(C)/303/2022

20 345/2022 DEBABRATA MOHANTY-MP M.BALAKRISHNA RAO

TRP(C)/304/2022

21 346/2022 ANITA JENA-MP JAJATI KESHARI KHUNTIA

TRP(C)/305/2022

22 488/2022 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD-MPBIJOY DASMOHAPATRA

FAO/261/2022

23 489/2022 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD-MPBIJOY DASMOHAPATRA

FAO/262/2022

24 516/2022 SATYANARAYAN SAHU-MP

CRLREV/68/2022

25 517/2022 SATYANANDA PANDA-MP RANJAN KUMAR NAYAK

CRLREV/321/2022

26 518/2022 SATYANANDA PANDA-MP RANJAN KUMAR NAYAK
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CRLREV/321/2022

27 801/2022 RASHMI RANI SAHOO-MP NIRA SUNDAR PANDA

WPC(OAC)/2021/2014

28 802/2022 KIRTAN BIHARI PARIDA-MP SUSMITA PATTNAIK

WPC(OAC)/606/2016

29 827/2022 BHASI JENA-MP MR.SIDHARTHA MISRA

CMP/896/2016

30 828/2022 HEMANGINI MATTHAI-MP BANSHIDHAR BAUG

CMP/634/2021

31 829/2022 SUBASH CHANDRA PANI-MP DIGAMBAR SETHI

CMP/754/2022

32 830/2022 JAGATRAM BHUE-MP KABIR KUMAR JENA

CMP/755/2022

33 851/2022 FAKIR MOHAN BARIK-MP MANOJ KUMAR MOHANTY

RSA/191/2022

34 852/2022 DHARAM SINGH MAHANANDA@GANDA-MP AMIT PRASAD BOSE

RSA/246/2015

35 862/2022 MANAGER CLAIMS,BAJAJ ALLIANZ G.I.CO.LTD.-MP m/s  kalpataru panigrahi

MACA/655/2017

36 863/2022 DEBASHISH MAHAPATRA-MP JAGABANDHU SAHU

MACA/402/2022

37 864/2022 D.M.,M/S.O.I.C.LTD.-MP

MACA/1045/2014

38 865/2022 BRANCH MANAGER,UNITED INDIA INSURANCE CO.LTD.-MPB.N.SAMANTARAY

MACA/820/2015

39 866/2022 DR.SUBHAS CH.HOTA-MP

MACA/1157/2016

40 1100/2022 RANJIT PAIKARAY-MP

ABLAPL/7022/2022

41 1102/2022 BRUNDABAN GURU-MP

ABLAPL/7278/2022

42 1103/2022 DEBIPRASAD MALIK-MP

ABLAPL/3962/2021

43 1104/2022 RAMU LENKA @ BISWAJIT LENKA-MP

ABLAPL/6836/2022

44 1105/2022 NILAMANI KABI-MP

ABLAPL/3836/2022

45 1106/2022 RANJIT SAMAL-MP

ABLAPL/7875/2022

46 1107/2022 LAXMIDHARA BEHERA-MP

ABLAPL/6350/2022

47 1108/2022 RABINDRA MAJHI @ TIKU @ RABINARAYAN MAJHI-MP

ABLAPL/252/2022

48 1109/2022 MAHANA DAS @ SOMANATH DAS-MP

ABLAPL/236/2022

49 1110/2022 AMIT KUMAR DAS-MP

ABLAPL/9398/2022

50 1111/2022 DHANURYA ROUT-MP

ABLAPL/7738/2022

51 1112/2022 SHESADEB ROUT-MP HEMANTA KUMAR MOHANTA

ABLAPL/6695/2021

52 1113/2022 RAJENDRA BEHERA@ TALIA-MP HEMANTA KUMAR MOHANTA

ABLAPL/855/2022

53 1238/2022 JITENDRA POLAI-MP JYOTIRMAYA SAHOO

CRLA/563/2022

54 1239/2022 LAXMI CHARAN MEHER-MP M/S.C.KASTURI

CRLA/428/2016

55 1240/2022 SOMANATH ADHIKARI-MP AJAYA KUMAR PRADHAN

CRLA/648/2022

56 1241/2022 SOMANATH ADHIKARI-MP AJAYA KUMAR PRADHAN

CRLA/648/2022

57 1242/2022 MUKUNDA BAG-MP NIRMAL CHANDRA MOHANTY

CRLA/649/2022
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58 1243/2022 RAMAKANTA BALIARSINGH-MP RANJITA DHAL

CRLA/650/2022

59 1244/2022 RAMAKANTA BALIARSINGH-MP RANJITA DHAL

CRLA/650/2022

60 1245/2022 HEMENDRA MOHAN PANDA-MP AJAYA KUMAR PRADHAN

CRLA/651/2022

61 1246/2022 HEMENDRA MOHAN PANDA-MP AJAYA KUMAR PRADHAN

CRLA/651/2022

62 1247/2022 PADLAM KHARA-MP HIMANSHU BHUSAN DASH

CRLA/652/2022

63 1248/2022 PADLAM KHARA-MP HIMANSHU BHUSAN DASH

CRLA/652/2022

64 1249/2022 PABITRA MAJHI-MP PANCHANAN PANIGRAHI

CRLA/653/2022

65 1250/2022 PABITRA MAJHI-MP PANCHANAN PANIGRAHI

CRLA/653/2022

66 1251/2022 BINOD KUMAR SAHA-MP ANIRUDHA DAS

CRLA/598/2022

67 1442/2022 SHIVAM YADAV @ SIDDHARTH-MP

BLAPL/6859/2022

68 1443/2022 UMESHWARA GUNTHA @ UMESH-MP

BLAPL/4873/2022

69 1444/2022 MANAS KUMAR NAYAK-MP SIDHARTHA SANKAR RAY

BLAPL/7037/2022

70 1445/2022 SUKURU @ SUKURU PATRA-MP ASHOK KUMAR PATTANAIK (A)

BLAPL/1138/2022

71 1446/2022 ADIL MAHAMMED-MP SUSANTA KUMAR TRIPATHY

BLAPL/1827/2022

72 1447/2022 HIMANSHU BARIK-MP ANIRUDHA DAS

BLAPL/571/2021

73 1449/2022 BASUDEV NAYAK-MP PRASANTA KUMAR SAHOO

BLAPL/5962/2022

74 1450/2022 MANOJ @ SRITAM NAIK-MP DEBASHIS MITRA M/S.AKASH BHUYAN B.R.SWAIN, S.R.DAS

BLAPL/2805/2022

75 1752/2022 PAPU@PAPI@SUNIL CHHOTRAY-MP

CRLMC/1469/2022

76 1753/2022 GANGA NAG-MP RAKESH KUMAR DAS

CRLMC/2204/2022

77 1754/2022 MANOJ KUMAR ACHARYA-MP DHARMENDRA SETHY

CRLMC/2206/2022

78 1755/2022 SWARUP KUMAR MOHAPATRA-MP BHABANI SHANKAR DASPARIDA

CRLMC/2207/2022

79 1756/2022 ASWINI KU.MOHANTY-MP M/S.MANOJ KU.MALLICK

CRLMC/1876/2015

80 1757/2022 NIRANJAN ROUT-MP JAJATI KESHARI KHUNTIA

CRLMC/2143/2022

81 1758/2022 PRANATI BEHERA-MP RANJAN KUMAR NAYAK

CRLMC/2211/2022

82 2699/2022 RAGHUNATH MISHRA-MP SIDHESWAR MALLIK

WA/1088/2022

83 2700/2022 STATE OF ODISHA-MP ANAND PRAKASH DAS, ASC

WA/1089/2022

84 2701/2022 STATE OF ODISHA-MP ANAND PRAKASH DAS, ASC

WA/1089/2022

85 2702/2022 MONALIKA RATHA-MP ASHOK KUMAR RATH

WA/1090/2022

86 2703/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1091/2022

87 2704/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1091/2022

88 2705/2022 STATE OF ODISHA-MP MANOJA KUMAR KHUNTIA, AGA

WA/1092/2022

89 2706/2022 STATE OF ODISHA-MP MANOJA KUMAR KHUNTIA, AGA
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WA/1092/2022

90 2707/2022 STATE OF ODISHA-MP MANOJA KUMAR KHUNTIA, AGA

WA/1092/2022

91 2708/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1093/2022

92 2709/2022 STATE OF ODISHA-MP SANDEEP PARIDA, SR.S.C.(S. AND M.E.)

WA/1093/2022

93 2710/2022 STATE OF ODISHA-MP RABI NARAYAN MISHRA, AGA

WA/1094/2022

94 2711/2022 STATE OF ODISHA-MP RABI NARAYAN MISHRA, AGA

WA/1094/2022

95 2712/2022 STATE OF ODISHA-MP RABI NARAYAN MISHRA, AGA

WA/1094/2022

96 2713/2022 STATE OF ODISHA-MP RABI NARAYAN MISHRA, AGA

WA/1095/2022

97 2714/2022 STATE OF ODISHA-MP RABI NARAYAN MISHRA, AGA

WA/1095/2022

98 2715/2022 STATE OF ODISHA-MP RABI NARAYAN MISHRA, AGA

WA/1095/2022

99 10994/2022 JITENDRA KUMAR GHADEI-MP BIJAYA KUMAR PARIDA 2

WP(C)/20585/2022

100 10995/2022 MD, ODISHA STATE CO OPERATIVE BANK LTD., BBSR-MPKALI PRASAD NANDA

WP(C)/20586/2022

101 10996/2022 RAPS INFRATECH PVT. LTD., KALAHANDI-MP KIRTITA BANERJEE

WP(C)/18726/2022

102 10997/2022 STATE OF ODISHA-MP MANOJ KUMAR KHUNTIA, AGA

WP(C)/20584/2022

103 10998/2022 HARA PRASAD BEHERA-MP SUBASH CHANDRA PUSPALAKA

WP(C)/20592/2022

104 10999/2022 PRADEEPTA KISHORE JENA-MP ARABINDA TRIPATHY

WP(C)/19301/2022

105 11000/2022 PRADYUMNA KUMAR PRADHAN-MP BISHNU PRASAD SWAIN

WP(C)/19476/2022

106 11001/2022 M/S.SHIBANI ENTERPRISES-MP

WP(C)/18785/2016

107 11002/2022 KSHIRADHAR MAJHI-MP M/S.SOUMENDRA PATTANAIK

WP(C)/24716/2019

108 11003/2022 KISHAN KUMAR MALLICK-MP BASANTA KUMAR DAS

WP(C)/38529/2021

109 11004/2022 STATE OF ODISHA-MP MANOJA KUMAR KHUNTIA, AGA

WP(C)/20596/2022

110 11005/2022 KIRANLAXMI INFRA PROJECTS, BBSR-MP BIBHUTI KESHARI BISWAL

WP(C)/18842/2022

111 11006/2022 SHYAM SUNDAR SATAPATHY-MP PADMABATI ROUT

WP(C)/9237/2022

112 11007/2022 CHAKRADHARA JOSHI-MP MOHENDRA KUMAR MOHAPATRO

WP(C)/20625/2022

113 11008/2022 SUDHAKAR BHOL-MP

WP(C)/22262/2019

114 11009/2022 DEEPAK KUMAR SAMAL-MP MANOJ KUMAR PANDA

WP(C)/20627/2022

115 11010/2022 DURYODHAN SETHI-MP UMAKANTA MISHRA

WP(C)/20628/2022

116 11011/2022 NAKULA SETHI-MP UMAKANTA MISHRA

WP(C)/20631/2022

117 11012/2022 SURESH KUMAR AGRAWAL-MP SIDHARTHA RAY

WP(C)/20611/2022

118 11013/2022 REYASAT KHAN-MP SUBASH CHANDRA PUSPALAKA

WP(C)/20633/2022

119 11014/2022 PADMALOCHAN KSHYETI-MP MANAS PATI

WP(C)/39789/2021

120 11015/2022 SUSANTA DAS-MP NIRANJAN LENKA

WP(C)/20635/2022
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121 11016/2022 GANESH MANTRI-MP SUBASH CHANDRA PUSPALAKA

WP(C)/20634/2022

122 11017/2022 SUBASH CHANDRA PANDA-MP SUBASH CHANDRA PUSPALAKA

WP(C)/20636/2022

123 11018/2022 MADAN NAYAK-MP

WP(C)/15129/2014

124 11019/2022 BIKRAM KESHARI PRADHAN-MP SUDEEP KUMAR SARANGI

WP(C)/20638/2022

125 11020/2022 CHILUKURI SATYANARAYAN-MP UPENDRA KUMAR SAMAL

WP(C)/20639/2022

126 11021/2022 POOJA GUPTA-MP PRAFULLA KUMAR RATH

WP(C)/20640/2022

127 11022/2022 CHILUKURI SATYANARAYAN-MP UPENDRA KUMAR SAMAL

WP(C)/20641/2022

128 11023/2022 M/S DASARATHI TRANSPORT, CUTTACK-MP UPENDRA KUMAR SAMAL

WP(C)/20643/2022

129 11024/2022 LAXMIDHAR NAHAK-MP

WP(C)/32887/2021

130 11025/2022 A.K. DAS ASSOCIATES LTD.,BBSR-MP LAXMIDHAR PANGARI

WP(C)/20645/2022

131 11026/2022 A.K. DAS ASSOCIATES LTD.,BBSR-MP LAXMIDHAR PANGARI

WP(C)/20645/2022

132 11027/2022 M/S. NAGARJUNA ENGINEERING CONSTRUCTION, ANDHRA PRADESH-MPSUKANTA KUMAR DALAI

WP(C)/20646/2022

133 11028/2022 UMAKANTA PRADHAN-MP BHABANI SANKAR TRIPATHY (1)

WP(C)/6808/2022

134 11029/2022 MANAGING COMMITTEE OF SRI AUROBINDO HIGH SCHOOL, BARIPADA-MPKUNAL KUMAR SWAIN

WP(C)/9848/2022

135 11030/2022 BHRAMARBAR SWAIN-MP TRILOCHAN DASH

WP(C)/20650/2022

136 11031/2022 KRUSHNA CHANDRA SAMANTARAY-MP M/S MANOJ MISHRA (SR. ADV.), TANMAY MISHRA

WP(C)/16767/2021

137 11032/2022 PRAJIT KUMAR BHOJ-MP SRINIBASH SATAPATHY

WP(C)/20652/2022

138 11033/2022 M/S.ORISSA STEVEDORES LTD.,CUTTACK-MP

WP(C)/15866/2022

139 11034/2022 M/S.ORISSA STEVEDORES LTD.,CUTTACK-MP

WP(C)/15868/2022

140 11035/2022 SUSIL KUMAR SAHOO-MP NEPOLEON SAHANI

WP(C)/20664/2022

141 11036/2022 RABINDRA KUMAR MEHER-MP LALIT SAHU

WP(C)/20672/2022

142 11037/2022 UMAKANTA NAYAK-MP KUNAL KUMAR SWAIN

WP(C)/20671/2022

143 11038/2022 IVATURI PERA RAJU-MP

WP(C)/11103/2022

144 11039/2022 MAYADHAR ROUT-MP

WP(C)/15212/2022

145 11040/2022 CHANDRAKANTI KANDI-MP M/S.SAILESH DAS

WP(C)/21213/2017

146 11041/2022 SANATAN SAHOO-MP MANAS KUMAR CHAND

WP(C)/20681/2022

147 11042/2022 DILLIP KUMAR MISHRA @ DILLIP MISHRA-MP PRAVASH CH JENA

WP(C)/20692/2022

148 11043/2022 SUKUMARI SAHOO-MP DEEPALI MOHAPATRA

WP(C)/20693/2022

149 11044/2022 RAJ KISHOR BEHERA-MP GYANA RANJAN SETHI

WP(C)/13072/2022

150 11045/2022 OKIL JUED-MP TIRTH KUMAR SAHU

WP(C)/20697/2022

151 11046/2022 AMULYA KUMAR DEHURI-MP CHIRANJAYA MOHANTY

WP(C)/20702/2022

152 11047/2022 ARATI DAS-MP SUKANTA KUMAR NAYAK
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WP(C)/20704/2022

153 11048/2022 ARNAPURNA NAYAK-MP SUKANTA KUMAR NAYAK 2

WP(C)/20705/2022

154 11049/2022 PRASANTA KUMAR PATTNAIK-MP M/S.SUDARSAN BEHERA

WP(C)/15415/2017

155 11050/2022 PRASANTA ROUT-MP M/S.SUDARSAN BEHERA

WP(C)/13905/2017

156 11051/2022 GOBARDHAN JENA-MP M/S.SUDARSAN BEHERA

WP(C)/15416/2017

157 11052/2022 BIJAYALAXMI DASH-MP SUMITRA MOHANTY

WP(C)/20706/2022

158 11053/2022 GOURI SHANKAR SHARMA-MP SUMITRA MOHANTY

WP(C)/20707/2022

159 11054/2022 MD. IDRIS SAHA-MP SIDDHARTH PRASAD MISHRA

WP(C)/20711/2022

160 11055/2022 SOUMENDRA KUMAR PRADHAN-MP SUMITRA MOHANTY

WP(C)/20708/2022

161 11056/2022 MD. IDRIS SAHA-MP SIDDHARTH PRASAD MISHRA

WP(C)/20711/2022

162 11057/2022 BIDYUT KUMAR GHOSH-MP SUMITRA MOHANTY

WP(C)/20709/2022

163 11058/2022 RAMESH CHANDRA SAMAL-MP SUMITRA MOHANTY

WP(C)/20710/2022

164 11059/2022 M/S ORIENTAL ZIRCONIA, BBSR-MP SOUMYA RANJAN MOHANTY

WP(C)/20712/2022

165 11060/2022 MD. YUNUS ALISA-MP SIDDHARTH PRASAD MISHRA

WP(C)/20713/2022

166 11061/2022 MD. YUNUS ALISA-MP SIDDHARTH PRASAD MISHRA

WP(C)/20713/2022

167 11062/2022 NIRANJAN SETHI-MP SIDDHARTH PRASAD MISHRA

WP(C)/20714/2022

168 11063/2022 HEMANTA KUMAR ROUTRAY-MP HEMANTA KUMAR RATSINGH

WP(C)/20614/2022

169 11064/2022 TRIPURA MISHRA-MP M/S.SUBHRANSU BHUSAN MOHANTY

WP(C)/14751/2017

170 11065/2022 GAYADHAR MUDULI-MP SUSANTA KUMAR NATH

WP(C)/20722/2022

171 11066/2022 PABITRA MOHAN PATTANAYAK-MP SANTOSH KUMAR NANDA

WP(C)/20723/2022

172 11067/2022 NIRANJAN ROUT-MP AMITABH MISHRA

WP(C)/20724/2022

173 11068/2022 NIRANJAN ROUT-MP SUBIR PALIT

WP(C)/20725/2022

174 11069/2022 NIRANJAN ROUT-MP SUBIR PALIT

WP(C)/20726/2022
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